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NATIONAL COMPANY LAW APPELLATE TRIBUNAL
Chennai Bench
6th Floor, Ezhilagam Annexe, Chepauk, Chennai - 600005.

F.No. 012-070/NCLAT/CHN BEN/2026

NOTICE

Ref: F.No. 012-067/NCLAT/CHN BEN/2026 dated 10.06.2026

Dated: 15™ June 2026

Please take notice that the next date of hearing in the following matters of Chennai Bench,
notified earlier vide reference cited, is 28.07.2026.

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) Sripriya Kumar Mr. NP Vijaykumar Mr. Roshan Atig- R1
(Ins) No. 225/2022 Liquidator of Gemini Mr. Shubharanjani
For Stay Arts Pvt Ltd Ananth R4
IA No. 483/2022 Vs Mr. NP Vijaykumar
K Bharathi & 4 Ors RS
WITH
2. | Comp App (AT) (CH) Kotak Mahindra Bank | Mr. H Karthik Mr. Roshan Atig- R1
(Ins) No. 241/2022 Ltd Seshadri Ms. Shubha Ranjani
Vs Ananth R3, R5
K Bharathi & 5 Ors Mr. NP Vijaykumar
WITH R6
3. | Comp App (AT) (CH) Kotak Mahindra Bank | Mr. H Karthik Mr. Roshan Atig-R2
(Ins) No. 243/2022 Ltd. Seshadri Ms. Shubha Ranjani
Vs Ananth R3, R5
Sripriya Kumar Mr. NP Vijaykumar
Liquidator of Gemini R6
Arts Pvt Ltd & 5 Ors
WITH
4. | Comp App (AT) (CH) Kotak Mahindra Bank | Mr. H Karthik Mr. NP Vijaykumar
(Ins) No. 244 /2022 Ltd Seshadri R1
Vs Mr. Roshan Atig-R2
Sripriya Kumar Ms. Shubharanjani
Liquidator of Green Ananth-R3, R5
Gardens Pvt Ltd & 4
Ors
WITH
5. | Comp App (AT) (CH) Sripriya Kumar, Mr. NP Vijaykumar Mr. Roshan Atiq - R1
(Ins) No. 252/2022 Liquidator of Green Ms. R Sowmya R2- R4
For Direction Gardens Pvt. Ltd.
IA No. 521/2024 Vs
For Additional Docs K Bharathi & 4 Ors.
IA No. 533/2024 WITH
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6. | Comp App (AT) (CH) Kotak Mahindra Bank | Mr. H. Karthik Ms. Shubharanjani
(Ins) No. 253/2022 Limited Seshadri Ananth - R1
Vs Mr. NP Vijaykumar
Komma Reddy Tarun R2
Kumar, Director, Green
Gardens Pvt Ltd & 2
Ors.
WITH
7. | Comp App (AT) (CH) Kotak Mahindra Bank | Mr. H. Karthik Mr. Roshan Atig- R1
(Ins) No. 254/2022 Ltd. Seshadri Mr. NP Vijaykumar
Vs R2, R4
K. Bharathi & 5 Ors. Mr. Thriyambak J
Kannan- R3, R5
WITH Ms. Subharanjani
Ananth- R6
8. | Comp App (AT) (CH) Sripriya Kumar, Mr. NP Vijaykumar Ms. Subharanjani
(Ins) No. 278/2022 Liquidator of Green Ananth- R1
For Additional Docs Gardens Pvt. Ltd.
IA No. 532/2024 Vs
Komma Reddy Tarun
Kumar, Director, Green
Gardens Pvt Ltd & Anr.
WITH
9. | Comp App (AT) (CH) Vanbey Holdings Pvt Mr. Najeeb Usman Mr. Roshan Atig- R1
(Ins) No. 349/2023 Ltd Khan Mr. NP Vijaykumar
For Stay Vs R2
IA No. 1063/2023 K. Bharathi & 2 Ors. Mr. Karthik Seshadri
R3
WITH
10. | Comp App (AT) (CH) Vanbey Holdings Pvt Mr. Najeeb Usman Mr. Roshan Atig- R1
(Ins) No. 355/2023 Ltd Khan Mr. NP Vijaykumar
For Stay Vs R2
IA No. 1080/2023 K. Bharathi & 2 Ors Mr. Karthik Seshadri
For Urgent Hearing R3
IA No. 930/2025
By order of Hon’ble Member (Judicial)
Chennai Bench
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